Title: Regarding conducting the business of the Parliament in a more disciplined manner, especially during the
Zero Hour.
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MR. DEPUTY-SPEAKER: Hear him first. Do not be impatient like this.
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MR. DEPUTY-SPEAKER: | have given him the floor. Please resume your seat.&€| (ar@em)
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Chair. They have no respect for the House. They are habituated to this practice.&€| (@aum) @=w= & #1g wfem & @ SHST
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MR. DEPUTY-SPEAKER: | have given the floor to Shri Malhotra. Please do not disturb the House. Other Members
have also given important notices.a€| (za=m)
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MR. DEPUTY-SPEAKER: Let Shri Malhotra complete his submission, then | will give the floor to you.
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SHRI RASHID ALVI : They should apologise to the House first. Only then they should be allowed to speak during
"Zero Hour'.

MR. DEPUTY-SPEAKER: You do not allow even me to speak.&€| (Interruptions)

MR. DEPUTY-SPEAKER: | have given the floor to a senior Member. Let him complete and if you want, | can give
the floor to you also.a€] (Interruptions)
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SHRI RASHID ALVI : Sir, they should first apologise and then they may be allowed to speaka€;...(Interruptions)
MR. DEPUTY-SPEAKER: Shri Alvi, let him complete first.a€} (Interruptions)
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